
From

To,

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACH AL PRADESH)

No.HC.VII-87/ 2013 (ft.) /1113 /A

Shri SaPtarshi Garg,

Joint Registrar (Vigilance),

Gauhau High Court,

Guwahati.

Sub:

Ref:-

Sir,

MemoNo.Hc.vu-87/2013(Pt.)/tu4/A'dated | 7' 0L'2 0L t

Casual leave and Restricted holiday'

Letter No. JJNLL56I2124 dated 06'02'2024'

J The Poect Manager, Gauhati High Court'

Shri Pranjal Das,

District & Sessions Judge,

Jorhat.
h

Dated Guwahati the le February, 2024'

9 Ll-
JT. REGISTRARruIGIIINCE)

JT. REGTSTRARruIGII.ANCE)+-

With reference to your letter on the subject cited above' I am directed to inform

you that your prayer for casuai teave on 1g'o2'2o24 and permission to avail restricted

holiday on 2O.O2.2O24, aloig with station leave. permission from the afternoon of

ta.o2.z,,*utt tne moming-or ir.oz.zoz+' has been granted, The Additionar District &

Sessions Judge, Jorhat, and in tis absence, the next senior most Judicial fficer available at the

,trtion *oulJ r"main in charge of your Court and Office' during your absence'

Yours faithfullY,

Copy to :


